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Government of India 

Ministry of Environment, Forest & Climate Change 

(ESZ Division) 

Date:  17th May, 2019 

Compliance Report w.r.t  the Hon’ble NGT  Order dated May 07, 2019 in 

the Matter of Executive Application No. 19/2019 in O.A. No. 597/2018 filed 

by Goa Foundation Vs Union of India & Ors 

1. Hon’ble NGT vide its Order dated 7.05.019 in the matter of Executive 

Application No. 19/2019 in O.A. No. 597/2018 filed by Goa Foundation Vs 

Union of India & Ors, has mentioned that  “Grievance in this application is 

that Notification of eco sensitive zone in the Western Ghat has not been 

finalized though vide order dated 24.08.2018 in para 13, this Tribunal 

directed that the matter be finalized within six months.  An undertaking 

was also noted in the order of this Tribunal dated 08.09.2017 that final 

notification will be issued as expeditiously as possible and in any case 

within 12 months. In view of above, let a report be furnished by the 

Ministry of Environment, Forests and Climate Change (MoEF&CC) about 

the status of compliance of the above orders within one month by e-mail at 

ngt.filing@gmail.com.  A copy of this order be sent to the MoEF&CC by e-

mail for compliance. List for further consideration on 23.07.2019”. 

 

2. In the matter of Executive Application No. 19/2019 in O.A. No. 597/2018 

filed by Goa Foundation Vs Union of India & Ors, the relevant extract of 

the Hon’ble NGT Order dated 24.08.2018 is reproduced below: 
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      “In view of the above, we dispose of this application 

permitting the republication of the draft notification dated 

27.02.2017 which is said to be expiring on 26.08.2018. The 

matter may thereafter be finalized at the earliest but positively 

within six months. The draft of the republished notification may be 

placed on the record of this Tribunal. 

                             In view of the fact that any alteration in the draft 

notification dated 27.02.2017 may seriously affect the 

environment and especially in view of recent incidents in Kerala, 

we direct that no changes be made to reduce the area of Eco-

Sensitive Zone in terms of notification dated 27.02.2017, without 

the same being considered by this Tribunal. As already directed 

vide order dated 25-09-2014 referred to in para 5 above, no 

environmental clearance be granted and no activity adversely 

impacting eco-sensitive areas be permitted in the area covered 

by draft notification dated 27.02.2017 till the matter is finalized”.   

3. Accordingly, in compliance with the Hon’ble NGT Order dated 24th 

August, 2018, the Ministry of Environment, Forest and Climate Change 

(MOEF & CC) has republished the draft Notification S.O 5135 (E), dated 

03.10. 2018 for declaring Ecologically Sensitive Areas (ESA) around the 

Western Ghats, covering an area of 56,825 square kilo meters. Soft copy 

of the draft Notification is available on the Ministry’s website i.e. 

envfor.nic.in.  

 

 



P a g e  | 3 

 

3 | P a g e  
 

4. After republishing the draft Notification, MOEF & CC has filed the affidavit 

before Hon’ble NGT enclosing a copy of draft Notification, which was 

taken on the record by the Hon’ble NGT vide its Order dated 06.12.2018.  

 

5. In order to finalise the draft Notification, a meeting under the 

Chairmanship of Secretary, MOEF & CC with the Officials of all 

concerned six States were held in the Ministry on 15.02.2019. A copy of 

the minutes of the meeting is enclosed at Annexure-I.  

 

6. Based on elaborate discussion with the representatives of the state 

Governments and the Experts present in the meeting, to finalization of  

Notification for declaring the ESA of the Western Ghats the following 

course of action has been adopted: 

 

i. Considering the importance of the Western Ghats, there will be no 

fragmentation of the Ecologically Sensitive Areas. There will be one 

single Notification covering entire ESA to protect the ecology of the 

Western Ghats; 

ii. In order to expedite the Notification process, the state Governments 

will submit their final proposal including ESA area, list of villages, 

Maps and GPS co-ordinates along with proper justifications, in case 

of deviation, from the recommendation of the HLWG within a month 

to this Ministry; 

iii. Along with the ESA proposal, state Governments may also submit 

their disagreements/ concerns/ views    on the Prohibited and 

Regulated activities in the Ecologically Sensitive Areas along with 

the proposed financial incentives, if any,  for their concerned state; 
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iv. State Governments (except Gujarat and Maharashtra) will share 

their views on the comments received from the stakeholders 

(already compiled and forwarded to the states) on the Draft 

Notification dated 03.10.2018; 

v. Based on submission of the states, an Expert Committee including 

Members from the state would be constituted to make an early 

assessment on the recommendations of the state; 

vi. During the process, MoEF&CC will rectify the genuine errors and 

update the list of villages appearing in the ESA of the draft 

Notification (both in English and Hindi version). 

 

7. The MOEF &CC has forwarded the above said minutes to all six states 

vide letter dated 26.02.2019. Copies of letter enclosed at Annexure-II. 

Further, MOEF & CC has sent reminders to all concerned States on 

08.04.2019 and 02.05.2019 (copies of letters are enclosed at Annexure-

III & IV respectively). Till date, out of six states, response has been 

received only from Kerala and Maharashtra. Without any response from 

other four states (Karnataka, Goa, Gujarat and Tamil Nadu) it is difficult to 

proceed with the finalisation of the draft Notification published on 

03.10.2018. 

 

8. The draft Notification declaring Ecologically Sensitive Areas in the 

Western Ghats has a validity of 545 days (ie up to 31.03.2020). 

Accordingly, to finalize the draft Notification, MOEF & CC would file its 

affidavit before the Hon’ble NGT for seeking additional time. 

*** 


































